
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

O.A. NO. 20 of 2025  

 

IN THE MATTER OF: 

Suo Moto                                                                             …Applicant(s)

                                                                                                                                   

 

-vs- 

 

Telangana State Pollution Control Board, 

Through its Member Secretary,  

Telangana and Ors.                                                           ...Respondent(s)                                                                                              

 

 

 

REPORT FILED ON BEHALF OF 4th RESPONDENT  

S.NO INDEX PG NO 

1. R-4 Report  1-4  

2. Annexure-I Letter dated: 24.03.2025 5-8 

3. Annexure-II Prohibitory order dated: 20.11.2024 9-10 

4. Annexure-III Show cause Notice  11-13 

5. Annexure-IV  Revoking of prohibitory order Letter 
dated:18-02-2025 

14 

6. Annexure-V confirmation of receipt of 
compensation   

29 

7. AURORE pvt.Ltd. letter dated: 29.11.2024 30 
 

Place: Chennai                  

Date: 09.07.2025             Mrs. H. Yasmeen Ali, 

                                                      Standing counsel for 4th  Respondent    
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